Import of wheat

768, SHRIMATI HEMA MALINT: Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a) what has compelled Government to import around 10 lakh tonnes of wheat inspite of
enough stock to meet the domestic demand;

(b) whether Government i aware that presently global wheat prices are scaring and there is no
sign of reversal;

(2} the cost at which Government has imparted 10 lakh tonnes of wheat;

(d) whether it is & fact that Government would have to pay twice as the price of imports than
Government paid to domestic farmers;

(g) whether public sector companies would be allowed ta import wheat; and
() ifso, the details of those companies ?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PRCF. K.W. THOMAS): (&) During 20046-07 and 2007-08, 53.79 lakh tone and
18.44 lakh tons respectively of wheat was imported to meet the reguirements of Targeted Public
Distribution System (TPDS) and other Welfare Schemes of the Government as procurement fell short
of the estimated reguirement .

However, in view of the good progress in procurement of wheat during 2008-09 which was
aufficient to mest the requirement of targeted public distribution syetem and other welfare schemes
run by the Government, Government took decizion in May 2008 not to import wheat during 2008-09.
Further, na decigion has been taken ta import wheat during 2009-10 for the Central Pool.

(b) During the last six monthe the price of wheat (US Soft Red Wheat) in the international
market has been more or less stable.

(c) The weighted average price of wheat imported during 2006-07 and 2007-08 was US %
206.34 per tonand US § 364.83 per ton respectively.

(d) to (f) Since Government haes decided not to import wheat, hence, the guestions do not
arise.

Procurement of wheat

762, SHRI VARINDER SINGH BAJMAL Wil the Minister of CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION be pleased to state:

(a) the quantity of wheat procured by FCI and private parties during this season from wheat
producing States, separately in each case, the price paid by FCland the private parties per quintal of
good guality wheat in each State, if varies; and

(b)) towhat extent the central podl of wheat has been augmented?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): (a) The State-wise procurement of wheat by Foad
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Corporation of India (FCI) and State agencies in Rabi Marketing Season (RMS) 2009-10 as on
6.7.2009 is given in the enclosed Statement (See below). FCl and State agencies procure wheat at
Minimum Suppart Price (MSP) fixed by the Government (Rs. 1080 per guintal in RMS 2009-10).

Data regarding purchase of wheat by private parties is not maintained by the Department.

(b) ©On 1.4.2009, the total stocks of wheat in the Central Pad was 134.29 lakh tonnes. Due to
the recard pracurement of wheat in RMS 2009-10, wheat stocks in the Central Pod has increased to
329.22 lakh tonnes as on 1.7.2002,

Staternent

State-wise procurement of wheat by FCI and State agencies in
Fabi Marketing Season 2009-70

8. No. Name of State 2009-10%
Ta Punjab 107.19
2. Haryana 42,12
3 U.P. 38.69
4. Rajasthan 11.52
5. Chandigarh 0.12
o. Delhi 0.00
7. H.P. 0.
8. M.P. 12.18
9. Guijarat 0.75
10. Bihar 2.43
T Uttarakhand 1.44
12. Chhattisgarh 0
TOTAL : 260.44

* As on 6.7.2009
Subsidised foodgrains to States

760, SHRI RAJEEY SHUKLA: Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBEUTION be pleased to state:

(a) onwhat basis the Central Government allocates subsidized foodgrains to the States and on
what basis the State Governments distribute the graing to the BPL families ;

(b) whether the poverty estimate for each State has always been at variance with State list of
beneficiaries ;
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